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(2) Amendments Lo the Articles of
Association of the Bokaro
Stee] Limited. [Placed in Lib-
rary. See No. LT-4800/85).

REPORT OF TUE STiny Te's1 oy Dmec-
TORATE  Grormal ov  TreBNICL
DeveLormeENT (PaART 1),

The “nister of Suan'y and Techni-
€a] Development in the Ministry of
Indusiry and Supp!y (Shri Raghora-
mal:h): 1 heg to lay on the Table
& cupy of Report of the Study Team
on Directorate General of Technical
Development (Part I). [Placed in
Library, See No. LT-4810/65).

NOTIFICATION uNxner EsSENTiaL Com-
MODITIES Act, 1955

The Deputy Ministey in the Ministry
of Commere= (Shri & V. Rama-
swamy): I heg ‘o lay on the Tahle—-

(1) a copy each of the following
Notificetions under sub-section
(6) of seet on 3 of the Es=sen-
tial Commodities Act, 1955:—

(i) The Art Silk Textiles (Pro-

durtion and Distribution)
Control {Amendment)
Order, 1965  published in

Notifieationp, No. SO. 1347
dated the 1st May, 1985,

(ii) The Art Silk Textiles (Pro-
duction and Distribution)
Control (Second Amend-
ment) Order 1965, publish-
ed in Notification No, S.0.
1901 dated the 19th June,
1965,

[Placed in Library. See No. LT-
4811/65).

12) a copy each of the following
papers: —

(i) Notifleation No, S.0. 2831
dated the 28th August, 1965,
making certain  further
amendments to the Rubber
Board (Provident Fund)
Rules 1865, under wmub-
section (3) of section 25 of

1347 (A1) LSD-—S.
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the Rubber Act, 1MT.
[Placed in Library. See No.
LT-4812/65].
(ii) Audit Report op the

Accountg of the Tea Board
for the year 1063-64.
[Placed i Library. See
No. LT.4813/65).

Goy, Damar axp Diu CEMENT CoNTROL
OnrpER

The Deputy Minister In the Minis-
try of Industry and Supply (Shri
Bibudhendra Misra): 1 bey (o lay un
the Table a copy of the Goa, Daman
and Diu Cement Control order, 1985,
published in Government of Goa,
Daman and Diu Gozette dated the
22ng May, 1965, under sub-scclion (8)
of section 3 of the Es ential Commo-
ditics Act, 1955 (Placed in Library.
See No. LT-4814/65].

11.02 hrs.
BUSINESS OF THE HOUSE

The Minister of Communizations and
Parllamentary Affalrs  (Shri  Satya
Narayan Sinha): With your permis-
sion, Sir, 1 rise to gnnounce that Gov-
ernment Business in this House for the
week commencing 13th  September,
1965, will consisy of:—

(1) Consideration of any item of
Government Business carried
over from today's Order Paper,

(2) Cons‘deration and passing of
the Press and Registration of

Books (Amendment) BIilL
1964, as passed by Rajya
Sabha.

(3) Consideration of a motion for
re'erence of the Jawaharlal
Nehru Universitv Bill, 1084 to
a Joint Commiltes.

(4) Consideration and passiog
of:—

The Lify Insurance Corporation
(Amendment) Bill, 1968,



